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(Under Regulation 36A (1) of the Insolvency and Bankruptcy (Insolvency Resolution Process for Corporate Persons) Regulations, 2016 
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Date 
Place 

Name of the coporate debtor 

Date of incorporation of corporate debtor 

INVITATION FOR EXPRESSION OF INTEREST 

Authority under which corporate debtor is incorporated / 
registered 
Corporate identity number / limited liability identification 
number of corporate debtor 

Date of invitation of expression of interest 

FORM G 

Insolvency commencement date of the corporate debtor 

RELEVANT PARTICULARS 

Address of the registered office and principal office (if anv) Khasra no. 48/21 47/25, Village Dhati, Tehsil and District Palwal 
of corporate debtor 

Last date for receipt of expression of interest 

resolution applicants 

RBT PRIVATE LIMITED 

25/05/2016 

Eligibility for resolution applicants under section 25(2)(h) Details can be sought by e mailing at irpbrt2021(@gmail.com 

of the Code is available at: 

ROC - Delhi & Haryana 

Norms of ineligibility applicable under section 29A are Available on website of IBBI (ibbi.gov.in) or Details can be sought 
available at: by e mailing at irpbrt2021 @gmail.com 

Os-08-2023 

|U17299HR2016PTC064269 

Last date for submission of resolution plans 

Date of issue of provisional list of prospective resolution (08-08-2023 

applicants 

Faridabad Hr 121102 India 

Last date for submission of objections to provisional list 13-08-2023 

|18-06-2021 (Copy of order received on 19-06-2021 ) 

21-07-2023 

Date of issue of final list of prospective resolution applicants 15-08-2023 

Date of issue of information memorandum, evaluation 12-08-2023 
matrix and request for resolution plans to prospective 

Manner of obtaining request for resolution plan, evaluation Details can be sought by e mailing at irpbrt2021 @gmail.com 
matrix, information memorandum and further information 

Further Details are available at or with 

Date of publication of FormG 

21-07-2023 

Faridabad 

Manner of submitting resolution plans to resolution By e mailing at ipbr202 1@gmail.com and by post at the address of 
RP professional 

12-09-2023 

Estimated date for submission of resolution plan to the 23-09-2023 

Adjudicating Authority for approval 

Details can be sought by e mailing at cirpdawar202 1@gmail.com 

Name and registration number of the resolution professional Ajay Kumar Siwach Insolvency Professional Registration No. 
IBBVIPA-002/IP-N0668/2018-19/12214 

Name, Address and e-email of the resolution professional, as Add: House No. 812 P, Second Floor, Sector - 16, Faridabad 
121002. registered with the Board 

Address and email to be used for correspondence with the Add: F-58, Lower Ground Floor, Front Half-B Kalkaji New Delhi 

resolution professional South Delhi -110019 

Email ID: siwachajay@gmail.com 

Email ID: irpbrt202 l@gmail.com 

pl-070D3MAR SL 
Details can be sought by e mailing at irpbr2021@gmail.com 

FARIDABAD 

6L07-g 

QLVENCY PROFESS 

AL H 

Aiay Kumar Siwach 
Res splution Professional 

RBT Private Limited 
IBBUIPA-0021P-NO68/2018-19/12214 

Add: House No. 812 P, Second Floor, Sector - 16, Faridabad - 121002. 
Email ID: irpbrt2021@gmail.com; siwachajay@gmail.com 






